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(c) This will arise only after the 
Commission has coosidered the report 
of the above Committee and has made 
its recommendations to tho Govern-
ment in this regard, 

MID-TERM ELEC'CIONS IN HARYANA 

*639. SHRI ABDUL GHANI DAR : 
wiD the Minister of LAW be pleased 
to state : 

(a) whether there is any proposal 
under consideration to appoint Presid-
ing Officers and Policemen belonging to 
other States at tbe time of mid-term 
-elections in Haryana; and 

(b) if so, the details thereof '! 

THE MINISTER OF LAW (SHRI 
GOVINDA MENON): (a) No, Sir. 

(b) Does not arise. 

El(PENDITURE ON I.C.A.R. 

*640. SHRI GADILINGA."IA 
GOWD: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
'state : 

(a) whether complaints have been 
received from several quarters that 
more expenditure is being incurred on 
administration by the Indian Council of 
Agricultural Research than on r~ear h  

(b) the total percentage of revenue 
which under the rules is to be spent for 
research purposes; and 

(c) whether any action is being taken 
to reduce administrative expenditure and 
to divert that money for actual research 
.activities ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASA.HIB SlDNDE): <a) 
No such complaint has been received 
in the Indian Council of Agricultural 
Research from any outside agency, or-
ganisation or person. 

(b) The income of the Council is 
mainly from granfa.in-aid received from 
the Government of India for research 
.aDd education in the field of aarieu1tu-

ral and animal sciences; and to a lesser 
extent from the proceeds of the Agricul-
tural Produce Cess Act 1940 under 
which a cess is levied on certain agri-
cultural produce exported out of India. 
The rules of the I.C.A.R. and A.P. Cess 
Act do not specify any particular per-
centage of the avenue to be spent ()n 
research or on administration. 

(c) The administrative expendilure IS 
kept at the minimum necessary for the 
efficient conduct, administration and 
coordination of research. The various 
economy measures prescribed from time 
10 time for the Government ofllces are 
applied by the Council in relation to 
its expenditure also. 
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INDUSTRIAL-Cum-AORlCULTURAL 
CoLONIES 

*642. SHRI HIMATSINGKA: Will 
the Minister of LABOUR AND R.E-
HABILITATION be pleased to lltate : 

(a) wbether Government propoee 10 
set up industriaI-cum-apicultural colo-
nies in the rural areas for absorbin& the 
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growing unemployment, particularly the 
unemployed technicians; 

(b) if so, the details thereol; 
(c) the name of organisation to 

whom the work of setting up of such 
colonies has been entrusted; and 

(d) the amount set apart for thit 
programme for 1968-69 ? 

1HE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION 
(SHRI S. C. JAMIa) : (a) No. 

(b) to (d). Do not arise. 

CROPPING PATTERN 
·643. SHRI DHIRESWAR KALITA: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether Government have drawn 
up .a blue-print for future croppmg 
pattern in the country; and 

(b) if so, the main features thereof ? 

TIlE MINISTER OF STATE IN 
THE MINISTRY OF FOOD. AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHlNDE): (a) 
Yes. (i) The I.C.A.R. has made recom-
mendations for future cropping pat ern~ 
in the country. 

(ii) A Pilot Research Project on 
development of new cropping patterns 
and irrigation practices in selected com-
mand areas has been drawn up. 

(b) A statement is laid on the Table. 
of the Sabha. 

Sta.'ement 
(i) The I.C.A.R. r an ~ed a 

symposium on cropping pat-
terns in January, 1968. The 
existing cropping patterns in 
the country were reviewed and 
recommenda.tions for future 
cropping patterns were made 
keeping in view the availability 
of short duration high yielding 
varieties and changes in agro-
nomic technology. 

(ii)The objectives of the Pilot Re-
search Project are :-
(a> To develop suitable crop-

ping patte:ns and 0 assess 

their merits vis_vis exist-
ing cropping patterns. 

(b) To evolve suitable irriga-
tion practices through 
studies on time, method 
and frequency of applica-
tion, their effects on the 
nature and properties of 
soils and different aspects 
of water supply, distribu-
tion and disposal; 

(c) To obtain allied informa-
tion on fertiliser, pestici-
des and other input re-
quirements especially on 
new crop strains under 
irrigated agriculture, and 

(d) To serve as an essential 
first stage programme 
complimentary to the 
Ayacut Development and 
Pilot Project Develop-
ment Scheme of the De-
partment of Agriculture 
(Water Cell). 

The work of this Project will be ini-
tiated at nine centres in the various 
States. The Project is estimated to cost 
about Rs. 50 lakhs spread over four 
years during the Fourth Plan period. 

IMPLEMENTATION OP WAGE BOARD 
AWARDS IN COAL MINES 

*644. SHRI SHIVA CHANDRA 
JHA : 

SHRI JAGESWAR YADAV: 

Will the Minister of LABOUR AND 
REHABIUTATION be pleased. to 
state : 

(a) whether it is a fact that the Coal 
mine owners have nOI 80 far implement-
ed the Wage Board awards; 

(b) if so, the reasons therefor and 
action taken to get them implemented; 

(c) if not, -the different wage rates 
in the Coal mines at present as (.()lI\. 

pared to those five years baek; and 
(d) the other amenities available to, 

workers at present ? 

nIB MINISTER OF ~ 
AND REHABIUTATION (SHRI 
HAnu): (a) No, Sir. Implementa.-




